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THE GAUHATI HIGHCOURTAT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

N .HC. -9 9 ?pst
Smti. Jayashree Bora,
.lt. Registrar (Vtgilance),
Gauhati High Court,
Guwahati.

Shri Surajit Kumar Dhar,
Principal Judge, Family Court,
Cachar, Silchar.

/t
Dated Guwahati the lZ September, 2024

Long vacation,

Your letter No. FClStLl2OZ4lgt2 dated IO.O}.2024
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With reference to the above, I am directed to inform you that your prayer for
permission to avair rong vacation from 06.10.2024 to 20.10.2024 arong with station
leave permission for the aforementioned period, has been granted. The counseror,
Family court, cachar, Sirchar sharr rcmain in charge of your court and office in your absence.

Yours faithfully,

sd /-
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Copy to

1. .The Principal Accountant General (A&E), Assam, Guwahati, for information.;y' ne Project Manager, Gauhati High Court, Guwahati.
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